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2 fIER 9T9C  (3ATYROT), 16 JAAdd 2017

The 2™ January 2017
S.0. 1 dated the 16™ January 2017—In exercise of the Powers conferred under sub
section (1) of section 20 of Employee Compensation Act 1923 (The workmen's
Compensation [Amendment] Act 2009) and Section 3 of Payment of Gratuity Act 1972,the
Governor of Bihar is pleased to appoint Deputy Labour Commissioner in the column-2 as
Compensation Commissioner and Controlling Authority within the Jurisdiction of Deputy
Labour Commissioner as mentioned in column 4.

S.No Post Head Quarter Jurisdiction (Commissioner)

1 2 3 4

1 Deputy Labour Bhagalpur Bhagalpur & Purnea
Commissioner Bhagalpur

2 Deputy Labour Muzaffarpur Tirhut (Muzaffarpur) & Saran

Commissioner Muzaffarpur (Chapra)

3 Deputy Labour Darbhanga Darbhanga & Koshi (Saharsa)

Commissioner Darbhanga

(F.No. 01/WC&1009/2016 L.R—18)
By order of Governor of Bihar.
Arun Kumar No.-1,

Under Secretary.

fietsh, ARG Hgomed,
R, 0T gRT 9IiRIa @ Figd|

fRER 99 (3ETYUROT) 48-571+100-3r0Y00Y0 |
Website: http://egazette.bih.nic.in



